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bers of Parliament for connecting Bhubane-
swar. with Delhi through Direct Dialling
System; and

(b) if so, the reaction of Government in
this regard ?

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA) : (a)
Yes, Sir.

(b) Connection of State Capitals to
Delhi by Subscriber Trunk dialling facility
is an accepted principle of the Government
and this is being implemented in phases as
and when sufficient number of trunk cir-
cuits between the stations become available.
Sufficient circuits to connect Delhi to
Bhubaneswar are expected to be availablc
when the Calcutta-Madras Coaxial cable
System is completed between Calcutta and
Cuttack in 1974,
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Oral Answers 3
Guidelines for Governors

*373. SHRI MUKHTIAR SINGH
MALIK : Will the Minister of HOME
AFFAIRS be pleased to state :

(a) whether Government’s attention has
been drawn to the report of the 5-Member
Governors’ Committee regarding guidelines
for the State Governors in discharging
their constitutional role;

(b) whether the Committee has also
expressed the view that in case of doubt
about majority support to a Government,
the Assembly should be convened in the
shortest possible time to clear it; and

(¢) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) Yes, Sir. The report
of the Committee of Governors has been
published.

(b) In Chapter V of the report, the
Committee has examined at length as to
how it should be determined whether the
Legislative Assembly has withdrawn its
confidence from a Council of Ministers,

(c) The Administrative Reforms Com-
mission had also made a recommendation
on the subject, in their report on Centre-
State Relationships, and the recommenda-
tion is under examination. Before finalis-
ing their views on the matier, the Govern-
ment will also take into account the views
expressed in the report of the Committee of
Governors,

SHRI MUKHTIAR SINGH MALIK :
The hon. Minister has not committed about
the recommendations of the 5-Member
Governors’ Committee. They have recom-
mended that the session of the Assembly
should immediately be called in case of
doubt of majority in the Assembly enjoyed
by the Council of Ministers. Further, [





